
Note: This is prepared  as per the data avaliablle on the website of IBBI and as provided by the Creditors; since the erstwhile IRP/ deemded RP has not handed over 

any docuements/records/ data till date and the suspended management has also not provided  claim verification related record of the Corporate Debtor.
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NIL

Annexure – 9

Name of the corporate debtor: Parenteral Drugs (India) Limited; Date of commencement of CIRP: 09/02/2023 (Copy of the order received on 10/02/2023) ; List of creditors as on: 

01/08/2024

List of other creditors (Other than financial creditors and operational creditors)

(Amount in₹)
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